h | TEM NO. 118 REG STRAR COURT. 1 SECTION Il T A

SUPREMECOURTOF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR MRS. RACHNA GUPTA

G vil Appeal No(s) . 1859/ 2011

COWMR. OF | NCOVE TAX, MYSORE & ANR. Appel | ant ('s)
VERSUS

KARNATAKA BANK LI M TED Respondent ( s)

Date : 07/07/2015 This appeal was called on for hearing today.

For Appell ant(s)
Om Prakash, Adv.
B.

M.
M . V. Bal aram Das, Adv.

For Respondent (s)

UPON hearing the counsel the Court nade the follow ng
ORDER

Sol e respondent has been served.

St atenent of case has already been filed by both the
parties.

The appeal stands conpl ete.

Regi stry to process to list the sane before the Hon' bl e

Court, as per rules.

( RACHNA GUPTA)
Regi strar
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